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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl)..... /2011
(CRLMP. NO(s) . 8417)
(From the judgenent and order dated 17/08/2010 i n CRLBA No.
668/ 2010 in CRLA No. 196/2009 of The H GH COURT OF BQOVBAY)
VI KAS S. CHALKE Petitioner(s)
VERSUS

STATE OF MAHARASHTRA Respondent (s)
(Wth appln(s) for c/delay in filing SLP and office report)

Date: 31/05/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
( VACATI ON BENCH)
For Petitioner(s) M. Shakil Ahned Syed, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Del ay condoned.
I ssue notice for 01.06.2011.
Noti ce be served upon the standing counsel for the State

of Mahar ashtra.

(Satish K Yadav) (Phool an Wati Arora)
Court Master Court Master



